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The Registrar,
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Subject: Status report in the matter of 0.A. No. 346 of 2022 in the
matter of H.C. AroraVs State of Punjab and Ors.

Reference: Order dated 17.5.2022 and 21.9.2022 of the Hon’ble National
Green Tribunal,New Delhi in the subject cited application.
Please find enclosed herewith the final report of the Joint Committee

constituted by the Hon'ble National Green Tribunal vide order dated 17.5.2022 in O.A. No.

346 of 2022 titled as H.C. Arora Versus State of Punjab and others for consideration of

Hon'ble National Green Tribunal. The report is being submitted by the Punjab Pollution

Control Board being Nodal Agency for coordination and compliance, please.
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Final Report of Joint Committee

(Constituted by Hon'ble NGT in O.A. No. 346 of 2022 in the matter of H.C.
Arora Vs State of Punjab &Ors).

Brief background of the case

On the basis of a news report dated 1.5.2022 published in the Times
of India, Sh. H.C Arora has filed an application before the Hon’ble National Green
Tribunal with photographs, thereby seeking issuance of directions to the
respondents or to any other agency for inquiring into the cause for serious
deformities and disorders in about 40 children of village Dharangwala, Tehsil
Abohar, District Fazilka, most probably because of the contaminated canal water
consumed by the children and for preventing the occurrence of such deformities

and disorders in the bodies of the children in the aforesaid village Dharangwala,
Tehsil Abohar, District Fazilka.

The applicant has submitted before the Hon'ble National Green
Tribunal that contaminated water coming from Abohar branch of Sirhind Feeder
Canal is causing havoc to the citrus [ruit crops in aforesaid village and the citrus
trees have stopped bearing fruits. The children of aforesaid village are suffering
from deformities on account of use of contaminated water which they get threugh
the water works from Abohar Branch of Sirhind Feeder Canal which requires

confirmation by the health authorities.
Constitution of Joint Committee: Order dated 17.5.2022

The Hon’ble National Green Tribunal vide order dated 17.05.2022, had
constituted a Joint Committee comprising of the State Pollution Control Board,
Chief Medical Officer and Deputy Commissioner, Fazilka, Punjab and directed to
verify the factual position regarding contamination of canal water, ascertaining the
source of contamination and causes of deformities in large number of children and
damage to fruit bearing trees as alleged in the newspaper report and take remedial

action on the basis thereof in accordance with law by following due process.
Submission of Report by the Joint Committee:

The Joint Committee had filed its report on 17.01.2023 before the
Hon’ble NationalGreen Tribunal and a copy of the report is enclosed as Annexure-A

for kind perusal and reference.
Consideration of the Report of Joint Committee: Order dated 20.1.2023

After consideration of the matter, the Hon'ble National Green Tribunal
was pleased to pass an order dated 20.01.2023, wherein the Joint Committee has
been directed to get the surface and ground water samples collected from the
affected place and to get the same analyzed for the presence of heavy metals. The
relevant extract of the order dated 20.1.2023 as contained in paragraph SHis

reproduced herein below for kind perusal and reference:
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"3. We have gone through the report of the Joint Committee. In
the report of the Joint Committee reference has been made to
analysis reports of water samples drawn from surface water and
drinking water which are stated to be within the prescribed
limits. However, the water samples drawn have been examined
only with respect to the basic parameters and the water samples
have not been examined for the presence of heavy metals. The
Joint Committee is directed to get the surface and ground water
samples collected from the affected place and to get the same

analyzed for the presence of heavy metals.
List for further consideration on 20.04.2023."
Adjournment of the matter to 18.8.2023 : Order dated 20.04.2023

The matter was listed for hearing before the Hon'ble National Green
Tribunal on 20.4.2023, however, the matter stands adjourned to 18.08.2023.

Action taken by the Joint Committee

In compliance to orders dated 20.01.2023 passed by Hon’ble NGT,
regular meetings of Joint Committee were held under the Chairmanship of the
Additional Deputy Commissioner (Development), Fazilka on 27.06.2023,
20.07.2023 and 07.08.2023, wherein Civil Surgeon Office, Fazilka, Department of
Horticulture, Abohar, Department of Water Supply and Sanitation and Punjab
Pollution Control Board had participated. The compliance of orders passed by the
Hon’ble National Green Tribunal were monitored in the meetings and necessary
directions were passed by the Chairperson of the committee to submit reports by
concerned stakeholders so that final joint report may be submitted before the
Hon'ble Tribunal.

Reports of the concerned departments

1) Collection of samples by the Punjab Pollution Control Board and the
Department of Water Supply & Sanitation: Analysis reports thereof

In compliance to orders dated 20.01.2023 passed by Hon’ble NGT, surface
and ground water samples were jointly collected by the Punjab Pollution
Control Board and the Department of Water Supply and Sanitation from the
area in question and the samples were forwarded for analysis to the Head
Office Laboratory of Punjab Pollution Control Board at Patiala. The action in

this regard is summarized herein below:

a) The samples of surface water were collected from Dharangwala miner at
Pully on road from Dharangwala to Kundal on 09.05.2023 (from water
supply source to Village Dharangwala) and as per analysis report, the
concentration of all the parameters is within the acceptable limits as per
drinking water specifications IS 10500:2012. A copy of analysis report is

enclosed herewith as Annexure B.
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3)

b) The gr
0 ' ]
ground water samples were also collected from 3 no. points i.e.

(" y .
overnment Primary School Dharangwala; from the house of Sh. Devi Lal

S/o Sony Ram of Dharangwala and from the house of Sh. Raj Kumar S/o
Brij Lal of Dharangwala on 09.05.2023 and as per analysis report, the
concentration of parameters TDS, Total Hardness, Calcium, Magnesium,
Fluorine, Chlorine, Sulphate and Total Alkanitywere found to be beyond
the acceptable limits as per drinking water specifications IS 10500 :

2012. A copy of analysis report is enclosed herewith as Annexure-C.

¢) There was, however, no detection of heavy metals such as Arsenic (As),

Mercury (Hg), Nickle (Ni), Copper (Cu), Total Chrome (T.Cr.), Cadmium
(Cd) and Lead (Pb), Benzene (Ch), Aluminum (Al), Barium (Ba), Beryllium
(Be), CN, Manganese (Mn), Selenium (Se), Silver (Ag), Molybdenum (Mo}

etc. in the above-mentioned surface water samples as well as ground
water samples.

d) Executive Engineer, Water Supply and Sanitation, Abohar vide office

letter no. 4326 dated 18.11.2022 has earlier submitted the analysis
report from Block Water Testing Laboratory, Abohar for water sample
collected on 16.11.2022 from the water supply of the village Dharangwala
after filtration and chlorination of canal water. As per the analysis report,
concentration of all the parameters was found to be within the acceptable
and permissible limits as prescribed in [S-10500:2012 standards,
signifying that the water quality is fit for drinking purpose. The facts
regarding this report had already been placed by the Joint Committee in
its report earlier submitted to the Hon'ble National Green Tribunal vide
email dated 2.12.2022.

Action by the Department of Health:

Civil Surgeon, Fazilka vide office letter no. 23/850 dated 7.8.2023 has
reported to the Environmental Engineer-cum-Nodal Officer, Punjab Pollution
Control Board, Faridkot that Community Health Officer (CHO) is daily
conducting OPD at Health and Wellness Centre, Dharangwalaand no case of
chronic disease has been reported. Multipurpose Health Worker (Male and
Female) and Asha Workers relating to the same village of Dharangwala are
doing door-to-door routine survey relating to the health of the people of the
area and no such case has been reported. It is further reported that Senior
Medical Officer, In-charge of CHC Sitto Gunno, District Fazilka has organized
a health check-up camp for children between age group O to 14 years of
village Dharangwala on 14.11.2022 and a special health check-up camp on
6.3.2023 and it was found that none of the childrenas well as other people
were suffering because of possibility of disease occurring through

contaminated water.

Action by the department of Horticulture:

Horticulture Development Officer, Department of Horticulture, Abohar in

various meetings of the Joint Committee has submitted that canal water is
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being supplied to the plants of the arca and there has been no harm to the
citrus fruit crops of the area due to the use of canal water.

Conclusion

After considering the analysis reports of surface water and

groundwater samples carried out by the Head Office Laboratory of the Punjab
Pollution Control Board, Patiala, it is concluded that no heavy metals have been
detected in the surface water samples (canal water supply) as well as ground water
samples of village Dharangwala. The parameters, however, of TDS, Total Hardness,
Calcium, Magnesium, Fluorine, Chlorine, Sulphate and Total Alkanity in the
groundwater samples were found beyond the acceptable limit as per drinking water
specification IS 10500:2012. It is relevant to mention here that the ground water is
not being used by the people of area for drinking purposes and potable water is
being supplied by the Department of Water Supply and Sanitation in the area. As
per report of the office of Civil Surgeon, Fazilka, no person was found to be affected
by any disease due to the reason of contaminated water and there has been no

damage to the citrus fruit crop as per the report of the Horticulture Department,

Abohar, as canal water is being used for plantation in the area.

The final report is accordingly submitted to the Hon’ble National
Green Tribunal for consideration and appropriate orders.

= K —ij ! ~ -SO’/ ~
Er. Daljit Singh | &'8 Er.Amritde€p Singh Dr. Satish Kumar Sh™Amit'Kumar
Environmental Engineer, Bhatthal,

Civil Surgeon, Panchal, IAS
PPCB, R.O., Faridkot Executive Engineer, Fazilka Additional Deputy
Deptt. of Water Supply

Commissioner (D),
& Sanitation, Abohar Fazilka
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&= PUNJAB POLLUTION CONTROL BOARD |

Y 1S o ,
A\|/4 Regional Office, Ferozepur Rond, Near Dhara Singh Colony, St. No. 2, Faridkot
‘ Email: ppcbfdk@yahoo.com |
No ~ (O~ Through e-mail Dated o 7 | |9 |oe272-
To

The Registrar,
Hon'ble National Green Tribunal,
New Delhi.

Subject:  Status report in the matter of 0.A. No. 346 of 2022 in the
matter of H.C, Arora Vs State of Punjab & Ors,

Reference: Order dated 17.05.2022 and 21.09.2022 of the Hon'ble NGT,
New Delhi in the subject cited application.

Please find enclosed a status report by Punjab Pollution Control
Board, Nodal Agency in this case on behalf of Joint Committee in O.A. No. 346
of 2022 utled as H.C. Arora Vs State of Punjab & Ors for consideration of

Hon'ble National Green Tribunal please.

DA: As above '
\/ U’]\I

Environmental Engineer
Regional Office, Faridkot



\

71

Report of Joint Committeo

(constituted by Hon'ble NGT in 0.A. No. 346 0f 2022 {n the matter of H.C, Arora

Vs State of Punjab & Ors),

Background of the case

) > basis of . AR 1 . | " ’
O the basis of 4 news report dated 15,2029 published in the ‘Times of India, Sh. H.C
Arora has - filed an application hefore the Hon'ble Nationnl

Green Tribunal with
photographs, thereby secking

wsuanee ol directions to the respondents or to any other

cause tor serious deformities and disorders
ol nllage Dhavangwala, Tehsil Abohar,

SECNCY o mquining, into (e i in about 40
chaldren District Fazilka, most probably

because of the contaminated cmal water consumed by the

children and for preventing
formities and disorders in the bodies of the children in the
aforesand village Dharangwala, Tehsil Abohar,

the occurrence of sueh de
District Fazilka.

The applicant  has submitted before the Hon'ble

Tribunal that
contanmunated water coming from Aboh

ar Branch of Sirhind Feeder Canal is causing
havac o the atrus fruit crops in aforesaid village and the citrus trees have stopped

beanng fruits. The children of aforesaid village are suffering from deformities on

count of use of contaminated water which they get through the water works from
Abohar Branch of Sirhind Feeder Can

ac

al which requires confirmation by the health
authonues.

Orders passed by the Hon'ble National Green Tribunal

Order dated 17.5.2022

After consideration of the matter, the Hon'ble National Green Tribunal
was pleased to constitute a Joint Committee of State Pollution Control Board, Chief
Medical Officer and Deputy Commissioner, Fazilka vide order dated 17.5.2022 and

called a factual and action taken report in the matter within two months. The relevant

part of the order dated 17.5.2022 is reproduced herein below:

‘4. We accordingly constitute Joint Committee of State PCB, Chief ;\Iedical%/ -
Officer and Deputy Commuissioner Fazilka, Punjab and direct the same to venfy the
factuul position regarding contamination of canal water, ascertaining the source of
cortanunation and causes of deformuties in large number of children and damage to fruit
beanng trees as alleged in the newspaper report and take remedial action on the basis
thereof in accordance with law by following due process. State PCB will be the nodal
agency for co-ordination and compliance. Factual and action taken report may be
Jurnushed within two months by e-mail at judicial-ngi@gov.in preferably in the form of

searchable PDI/ OCR Support PDIT and not in the form of Image PDI.
List the matter for further consideration on 03.08.2022."
Order dated 21.9.2022

T fixed for hearing on 3.8.2022 but was adjourned to 21.9.2022. The

1¢ Case \Was

Honble National Green Tribunal was further pleased 1o pass an order dated
on ¢ < ¢

“which is repr ed herein below:
21.9.2022, the relevant extract of whichiis reproduced h

L/,/ L—Ju« QV



- ' mission of
“3. No request for extension of lime for sub

e State PCB. In fact, State PCB has not

report has been received from th ' '
vibunal. Such inaction on

sent any communication what so ever to this 1 ‘ t
the part of State PCB has to be viewed seriously. Repeated adjournments
are caused due to non-receipt of the report. In view of the facts 'and
circumstances, we are constrained to impose cost of Rs. 5000/ - on State
PCB. The costs be deposited with Punjab State Legol Authority and

' W ’ / /| .
recept for payment of the costs be sent to this Tribunal by way of Email

4. The Joint Committee is directed to do the needful and
submit its report within two months by e-mail at judicial-ngt@agov.in
preferably in the form of searchable PDF/OCR Support PDF and not in
the form of Image PDF.

S. List for further consideration on 09.12.2022.“
Reply filed by the Punjab Pollution Control Board

The order dated 21.9.2022 is considered by the Joint Committee and observed that
the Punjab State Pollution Control Board has submitted reply in the matter vide letter

no. 6769 dated 15.11.2022 (sent through email: ppcbfdk@yahoo.com to judicial-
nguagov.inon 15.11.2022 at 2.50 p.m.) to the Hon'ble Tribunal and requested for
exempung the Punjab Pollution Control Board from paying the cost of Rs.5000/- for

the reasons mentioned and described in the reply.

Action taken by the Committee

In compliance to orders dated 17.5.2022 and 21.9.2022 passed by Hon'ble NGT, a
meeting of Joint Committee was held under the Chairmanship of the Deputy
Commissioner, Fazilka on 09. 11.2022, wherein Civil Surgeon, Fazilka and the officers

of the Punjab Pollution Control Board had participated. The orders passed by the
Hon’ble National Green Tribunal were deliberated in the meeting and it was decided to
summon all the concerned stakeholders at village Dharangwala on 14.11.2022 in \é’
order to check the factual position at site regarding contamination of canal water (if /
any) and ascertaining the source of contamination and causes of deformities in large

number of children and damage (o fruit bearing trees as alleged in the newspaper
report

Visit to the site and report of concerned departments

In compliance to the decision taken during the Joint Committee meeting
on 9.11.2022, 4 team of concerned departments under the supervision of Additional
Deputy Comnussioner [ADC(D)] Fazilka visited village Dharangwala on 14.11.2022 and
all the factors were considered, The concerned departments had submitted
subsequent and consequent reports with regard (o the contentions raised in the
Onginal Application and the reports of various departments are summarized herein
below,

(S
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Reports of the concerned departments

1.

Department of Irrigation:

Executive Engineer, Abohar Division submitted that River Sutlej and River Beas
flows from Bhakra Dam and Pong Dam respectively & confluence at Harike
Head works. Three canals i.e. Ferozepur Feeder, Rajasthan Feeder and Makhu
Canal originates from Harike Head works. Further, Sirhind feeder originates
from burn no. §5413-L of Ferozepur feeder and subsequently Abohar branch
orniginates from burji no. 258171-Right of Sirhind feeder. Water from Abohar
branch is utilized by residents of Abohar area for drinking and irrigation
purposes. Further it was confirmed by the department during visit to the site on
14.11.2022 that Dharangwala minor originates from Abohar Branch, which

feeds canal water to the village Dharangwala. Copy of report is enclosed as
Annexure-A.

Punjab Pollution Control Board:

PPCB has collected surface water samples from the outlet of Dharangwala
minor at Pulion Road between village Dharangwala and village Kundal on
10.11.2022 in the presence of residents of village. As per analysis report no.
24031-33 dated 17.11.2022 (Copy of report is enclosed as Annexure-B), Class
of water is categorized as “C” which is suitable for drinking purpose after
conventonal treatment and disinfection as indicated from designated best use
water quality criteria (enclosed as Annexure-C).

Department of Water Supply & Sanitation:

Execuuve Engineer, Water Supply and Sanitation, Abohar vide office letter no.
4326 dated 18.11.2022 (enclosed as Annexure-D) submitted analysis report
from Block Water Testing Laboratory, Abohar for water sample collected on
16.11.2002 from the water supply of the village Dharangwala after filtration and
chlorination of canal water. As per analysis report, concentration of all the
parameters 1s within the acceptable and permissible limits as prescribed in 1S-
10500:2012, signifying the water quality is fit for drinking purpose.

Department of Health:

Sarpanch, Gram Panchayat, Village Dharangwala has certified that there are 20
no. sick children in the village instead of alleged 40 no. children (Copy of report
Is altached as Annexure-E). Civil Surgeon, Fazilka vide office letter no.

22/2683 dated 16.11.2022 submitted that Senjor Medical Officer, In-charge of
CHC Sitto Gunno, District Fazilka has organized a health check up camp for
children between age group 0 w0 14 years of village Dharangwala on
14.11.2022. In health check up camp, all the 20 no. sick children were

examined and 1t was found that none of the child was suffering because of

possibility of disease occurring through contaminated w

allached as Annexure-F).

e

ater. (Copy of report is

G
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9. Department of Horticulture:
Deputy Director, Department ol Horticulture,
dated 14.11.2022 has submitted that poll
due to sudden rise n temperature during las!
in lower yield of Citrus FPruits, whic
of canal water for iwngation purpose. Il was €
affects the vield of Citrus Iruits. (Copy
Murther, on the basis ol aloresaid analysis reporl of
its letter no.1708 dated 1811 ;2()22 has certific
mmpact of utilizing water from Dharangwala
Qitrus gardens as relevant paramete
permssible limits. (Copy of report 1S

Conclusion

After conside

Punjab Pollution Control Boar

ent of Health and Departmen

Departm
that none of the children was suffe

Commuttee

occurring through contaminated water and ther

water from Dharan
parameters like pH,

Hence, there 1s no ill impa

Report 1s accordingl

for considerauon and appropriate orders.

/(:/""; &/muk&

Er. Guneet Sethi Dr. Satish
Environmental Engineer, Civil Surgeon, Fazilka

PPCB, R.O., Faridkot

ination proce:

h pot np,gruvnlm

ol repor

rs like pH, EC

attached as Annexure-H).

ring the reports submitted by t
d; Department of Water Sup
t of Horticulture, it is conclu
ring because of the possibili
e is no harmful impact of utilizin

gwala minor for irrigation purposeé in Citrus gardens as relevant

EC and SAR were found to be wi
ct of canal water on the health of ¢

y submitted to the Honble National Gre
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Jar vide office letter no. 1665
g did not get completed
h, 2022 resulting

Abol

15 days of Marc
| by shortage in availability

vident thet quality of canal water

( is attached as Annexure-G).
ppPCB, the department vide

d that there is no harmful

minor for irrigation purpose¢ in

and SAR arc within the

he Department of Irrigation;
ply & Sanitation;
ded by the Joint
ty of disease
g the

thin the permissible limits.
hildren and farming of

en Tribunal

-

Sh. Sandeep Kumar, IAS
Additional Deputy
Commissioner (D), Fazilka
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-=-End of Report---

Endst, No: 79'.5/-.33

A copy of the above is torwarded to the:

l.
2.
3.

"L}.ﬁ‘%
Scividitic cer

[ ) s
/'7//

e

The Chief Environmental Engineer (Water), Punjab Pollution Control Board, Ludhiana
‘The Senior Environment Engineer, Punjab Pollution Control Board, Zonal Oflice, Bathinda,
The Environment Engineer, Punjab Pollution Control Board, Regional Oflice, Faridkot.

MoK b
. &\m. Scientific Officer
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Designated Best Use Water Quality Criteria

Designated-Best-Use

Drinking Water Source without
conventional treatment but after

disinfection

Outdoor bathing (Organised)

Drinking water source after
conventional treatment and disinfection

| Propagation of Wild life and Fisheries

| Irrigation, Industrial Cooling,
| Controlled Waste disposal

- Class of Criteria
\ water
) ;7 /\7 'I‘olulr(:,“(;I‘it;)rnr\sr(‘)rgunism MPN/100ml shall be 50 or less
‘ pH between 6.5 and 8.5
‘ Dissolved Oxygen 6mg/I or more
‘ Biochemical Oxygen Demand 5 days 20C 2mg/l or less
B Total Coliforms Organism MPN/100ml shall be 500 or less pH
between 6.5 and 8.5 Dissolved Oxygen 5mg/l or more
Biochemical Oxygen Demand 5 days 20C 3mg/l or less
C Total Coliforms Organism MPN/100ml shall be 5000 or less pH
‘ between 6 to 9 Dissolved Oxygen 4mg/1 or more
} Biochemical Oxygen Demand 5 days 20C 3mg/l or less
D pH between 6.5 to 8.5 Dissolved Oxygen 4mg/| or more
Free Ammonia (as N) 1.2 mg/l or less
E pH betwwn 6.0 to 8.5

Electrical Conductivity at 25C micro mhos/cm Max.2250
Sodium absorption Ratio Max. 26

Boron Max. 2mg/I
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AR
Eﬁy mw.mm&amm 873-152116
o 2% ¥. 01634220175 E-Mall 1D:- qewss.divaboharob@yahoo.com
To
Executive Engineer,
Punjab Pollution Control Board.
Faridkoit.
No \4386 Date. (Q H/OQQ,Q_L
Sub. Result of sample of Dharangwala.

In the above cited subject please find enclosed test results of water
samples taken from water tank of water supply. scheme DharangWala after
filteration and chlorination of raw canal water.

DA/As above § V
Conuoal oo, Executive Engineer,

W/S and Sanitatijon Division,
Abohar.

Fovcutive !
WS anad &

Abohar,
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BLOCK WATER TESTING LABORATORY, ABOHAR

Hanum
at.\ gur:\ Road in Water works Near Bye pass, Aboh
priyanka_gorde®thinksmartsoft.com ' )

Er. Rakesh
sub-Division Khuhian Sarwar,Abohar DWSS Punjab

No.. Abohar/2223/00166 Dated : 17/11/2022

Testing Reports of Water Samples.

f subject:
peference: Your Letter/SRF No. 190 Dated: 16/11/2022
As per above cited subject and reference, Please find enclosed here with the report of 1 Water sample/s
received on dated 16/11/2022. 1t is request t0 fill the attached fe’edba;k form'ahd send it back to Block Water
Testing Laboratory, Abohar e e S
D/A: Test Report
: L e Yoerrs
el Y 2022 Authorized Signatory
for, Block Water Testing Laboratory, Abohar
L
M. .|‘\llt:L'd :I\bl\uldl f

For, Wo k Watel ¢
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BLOCK WATER TESTING LABORATORY, ABOHAR

Hanuman garh Road in Water works Near Bye pass, Abohar
priyanka_gorde@thinksmartsoft.com
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TEST REPORT

| S—

Name & Address of Customer :

Er. Rakesh
'sub-Division Khuhian Sarwar,Abohar DWSS Punjab

Customer Refercnce No.
Sample Submlned by
Date of Sample Recelpti
Analysls Starﬂﬁg Daté

:No 190 Dated 16/11/2022
Tek chand

: 16/1 1/2022
16/11/2022

Analysis completlon Date' 17/11/2022

Discipline : Chemical Testing

Group Water

—

TectReportNo: Abohar/2223/00166 |Dateo! Issue o
Registration no.: vaohar/REGZZ;S'IOOISO % Condmon of Sample .Sﬂled o
Source : |CANAL Quanh;v/TT ;pe of Bo;t—le_‘ 1000 ml / Plastic Bottles B
Scheme : Dharangwala |Locat|on/Depth i+ |clear Tank / NA o
Viltage - Dharangwala - Ha_l—Jlta_tlo;\_ ----- .Dharingwala S
Block: Abohar Dlstr_lc;u - 7 Fazllk‘a T ‘ -
Latitude : Not Mentioned Longltude o 7 ;No! Mentioned B e
Sample T;p;: Water T B
‘ asperlsa0s002012(znd]|
. Parameter " Result Rev:)! —{ unit o " Reference Method :
No Acceptable | [ permissible | © - It feadd
i Limit s Limlt ) Gl ez
M; _’_’pi’_k 7.72 6.5-8.5 No Relaxatlon - 1S ij 25 (Part 11- 1993 ) Electrometnc Method
2 Colour 1 ) 15 cu IS 3025(Part 4-2021) Visual Comparison Method
.3 Odour Agreeable Agreeable Agreeable - -]1 IS 3025 (Part 5 — 2018) (Second Revismn)
K Taste Agreeable | Agreeable Agreeable B '. 1S 3025 (Part 8 — 1984) (RA 2017)
S TDS 300 s00 72099_ L in_g/I |S 3025 (Part_lf_1984) ) Gravumetrtc Metheod
6 Turbidity 0.5 1 o 757'__* < EIIEJ o IS 3025 (Part 10-1984) Nephelomemc Method
7 Alialinity 80 200 600 _1 - mg/l _ﬂ_‘ s Is 3025 (Pa (Prt 23-1986) Indicator Method
g Hardness 120 ! 200 [ 60&7 |l ln_g/,', ) “i$"3025 (Part 21- 2019) EDTA Method 7
s Calcium T 00 | men r|s 3025 (Part 40-1991) EDTA Titrimetric| Method
"0 Magnesium 17 30 | . -100 me/l | APHA{23rd Ed.2017) Method: 3500-Mg+2 B By
| B - ,,. f ) o Calculanon Method
11 1 Chlonde 36 o 250 ___i B 1_0.9?_ 3 | mg/! 1S 3025 (Par! 32 1988) Argentometric Methed

This Report is issued under the 1ollowm; terms & Condition K
1. The results apply to the sample a5 received only.
2. The sample will be destroyed after retention time un

3. This report is not 1o be reproduce wholly or in part and can't beused be as!
4. Abbreviation used (TDS = Total Dissolved Solids, mg/l = milligram per liter,

less otherwise $pecified specially.
evidence In court of law.
B80L = Below detection limit, APHA = American Public Health Association, IS =

Indian Standard, NT = Not Tested, NA = Not Applicable NTU = Nephelometric Turbidity Unit, RA = Reaffirmed), ND =Not Detected

5. * Value not avallable or test not performed for this parameter.

Mrs. Manjw

Quallty Mapager

Authou;lxed Signatory

For, Block Water Testing Laboratory,
Abohay 'V
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Ph.01638-264105, E-mail civilsurgeonfazilka@gmail-COT_mmmeses
—‘

e ey,

Envirommental Engineer-Cum-Nodul Officer
Punjab Pollution control Board
Faridkot.

LN \3§7/& 8D iy, H/ V&B 9,

. .C.
1518 Ovder Passed by Hon'ble NGT in Q.A. No.346 of 2022 in the matter of H
Avora Vs State of Punjab & Ors, .
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b o
CAMP AT VILLAGE DHARANGWALA (DISTT m>N=._A>v DATED 14/11/2022
/navie ADDRESS | AGE | SEX [MEIGHT|WEIGHT| CHIEF COMPLAINTS | BIRTH HISTORY J SIGNIFICANT FINDINGS DIAGNOSIS 1S THIS DISEASE ENTITY MOBILENO [ ADHARNO
POSSIBLE WITH
CONTAMINATED WATER
1|VARUN 5/0 Ral DHARANG | 1YEAR | MALE | 6SCM | 6KG LOSS OF NECK TERM/NOMAL | HEAD CIRCUMFERENCE 35 cg MICROCEPHALY NO 8558856174 -
SINGH WaLA HOLDING AND DELIVERY/ DELAYED  |UNABLE TO HOLD THE Neck oN WITH
UNABLE TO SIT/ CRIED VENTRAL SUSPIONTION NEUROLOGICAL
STAND NO SALIVATION FROM ORAL CAVITY REGRESSION
NO FISTING
2[PRACHI D/OSOHAN |DHARANG | 3YEARS | FEMALE | 94 CM | 12.8 KG | WEAKNESS OF LEFT TERM/ CRIED NO HISTORY OF SEIZURE DISORDER | LEFT HEMIPARESIS NO 9529453500 | 8347-6963-5549
LAL UPPER AND LOWER IMMEDIATE AFTER | DECREASED TONE IN LEFT UPPER AND WITH
UMBS SINCE BIRTH, BIRTH/ NORMAL LOWER LIMBS, MUSCLE MASS PARAUMBILICAL
SWELLING AROUND DELIVERY NORMAL IN ALL LiMBs HERNIA
, THE UMBILICUS REDUCIBLE SWELLING PRESENT ABOVE
“ THE UMBIUCUS
\ 3|GURNISHAN SINGH  |DHARANG | 3YEARS | MALE | 83CM | 10.3KG | DROPING OF RIGHT TERM/CRIED | DROPING OF UPPER EE LID PRESENT | CONGENITAL RIGHT NO ~ | 9638318960 -
S/OIQBALSINGH  [wALz UPPER EYE LIDSINCE | IMMEDIATE AFTER EYE PTOSIS
! h BIRTH BIRTH/ NORMAL
DELIVERY, BIRTH ORDER
| FOURTH :
4[MANKIRAT SINGH ~ |DHARANG | 4YEARS | MALE |103CM| 15KG | DECREASED VISION TERM/ CRIED BOTH EVES WERE WHITE AT THE TIME | CONGENITAL NO 3056551250 | 7078.3020.4652
$/0 SURHCHAIN . IMMEOIATE AFTER BIRTH|OF BIRTH LEUKOCORIA BOTH
Tzn: / NORMAL DELIVERY  (GET OPERATED FROM PGl EYES
CHANDIGARH FOR THIS ILLNESS
ALEA 6KG | DELAYEDMILE | PRETERM/DELAYED | LOW SET EARS, PROTRUDING TOUNG |  DYSMORPHISM N [ sreommas o
S|PUVRAISIORAAESH |DPARANG | SYEARS | MALE | S ) 33 STONE, UNABLETO | CRIED/ DELIVEREDBY |  WITH THE OPEN MOUTH, HEAD WITH imaaindl Sl S
KUMAR, WIELA SPEAK CAESAREAN SECTION/ CIRCUMFERENCE 46 CM MICROCEPHALY
BIRTH ORDER SECOND
_ [
! |
G | £verns | IZALE |109CA| 157G | UNABLE TO SPEAK TERM/ CRIED HISTORY OF DELAYED MILD STONE INTELLECTUAL NO [ Ss1astgoos T ————
6[MANISH KUIAR 5/0 |DRARANG | LYEARS SICE BIRTH IMMEDIATE AFTER | PRESENT DisABLITY
JASPAL e BIRTH/ NORMAL  |POOR ACADEMIC PERFORMACE
DELIVERY, BIRTH ORDER
SECOND IS S
e TERM/ CRIED IN THE ANTENATAL HISTORY MOTHER CONGENITAL 7707850111 | 5945-2655 2970 |
STNEHA SHARIA DJO |DHARANG | 6 YEARS [ FEMALE | 106 CIA| 14.1KG |LEFT Ema_mx_: IMMEDIATE AFTER HMMMzzh.M”ﬁE RASHOURING THE | CATARACT LeFT £ve
NARESH KUMAR WALA c_zwk_c_m“ﬁ:; D EXAMINATION PRESENT
I R

B

(¥ Scanned with OKEN Scanner



J/I T wwmme

WWYON /MLy
YILIY 3vIgIving

ONISYIHINI vra 5570 |
IYNLVIS 1§0Ms 39V 43d SV MO138 LHOIIH Q31 /Wy3g 1ONIHOBH | ot 7z |y gy T s 1] omuy )
e _ | 54734 11 o;é.raV NY4YH3 O/5 AN st ‘
40 31vOldiLyan ‘ m ‘, \ H
Alnsvsiq 3my ” ., |
3AVH IN3I1vg) YOvE SHY3A , ,_
Alnavsig OMU S¥V3A OML Y04 INDIOIW A¥3AN3A Wyon OMINYIdS i i) Grvu| |
TS€08Sv6-008¢ | osrseTssss ON WNLIINIINI | INvsInaNOILLNY 3HLNIXVL OTIHD | /Q314D 03AV130 /w3t |any ONINYYIN 14075 54 507 | 13 521 352|527 1| Stereveg) o) N e |
SALSSERREI T ———19V3 /A0S |
A¥3AN3Q _ | [ |
WINHON /HLyig | |
QGNVINWOI 39YNONVI 400d| 4314V 31viaavin YWHON
SLSE-E8(8-0Z6E | 9/(Tv21056 ON ONNaLIALS

! J
| Tl G :?:ma\
‘INOLS IIW Q3AVI3a Q314D /Wy3L AV3IdSOLIN8YNN | oy 567 LT T

TT| SNyravng| O/s #7703 rra3anzr

| |
[ _ W_ \
'‘aNOD3S ¥3aagyo “ | | |
IINVWYO4YI4 JIN3aYDV 4004 H1YI18 /a314D HiYIg | | ,
Alnavsia “INOLS 3MW @3Aviag ‘SAva Q3AV13d/A¥3AN3a 3ONIS ONINYYT] ‘ kRl HONIS 70105 \
6TT8-Z06E-L8E9 | ZSSEQ9EREE ON AVALOIMIUNI | v Y04 aauway QINIVN3Y HLYIg LY|  JywyoN /NY3L a3sv3yo3ag 9EE |MI9UT| Fvm |swymas Iwrrauc|
A 931v¥395vX3 S3x31330 K ‘ |
SBININ ¥3IMOT NI Q35v3¥INI INDL a3 | | [
IN3S3Yd INIWLVINL|  @3aviag /A¥3AN3a 1334 | ral s \_ \
O9ET-9S91-97E6 | 1vL169E879 ON ASIVd Tvye3u3d IHLYdOHANO 30 A¥OLSIH ._<2xmzz_\u§¢w.r NOLsSOL:EYNN | onte |moser IIYN | SavzACT _ Swrarsg| 740/ hnumn.,ﬂ , |
| |
¥3QYO HI¥IA /Q31¥D | oNINYWTY 3sVIwO3a ., |
ALnNi8vsia IINVWHO1N3d JIn3ayoy ¥00d| Q3Avi3a /a¥3aAnia ‘I9V 40 SYV3A ‘
IVALIINALNI ‘3NOLS 3w Q3Aviiq IVWHON /Wu3L SIVAVIdSOL VLS| €52 (woszr| srrm SEY3AZ .
9SE6-TLVE-96S6 | ZOOVOELYES ON ] ] ]
d Q31VH3IDoVX3 I
Y3 IDINY aNy 33Ny ‘3svaoN| .
SINOL S8 yImoy Ivyivg |
SBN ¥IMOT H108 31y o AN3S34d
\ SYYIS WDIoung OY4OHI¥O0| aNOD3S HIQYO Hivg )
Wl HINOW 3o HLYI8 ¥314v| / NOILD3S zﬁwﬁud s B \
¥Od| A9 @3¥3AMIQ /a3wd U R A /
on \_ >Luhmﬁhn“rwu VAI4SOH NI @311iwgqy OINIVNIY|  Q3AVI30 /WH3L34d | Avm o 1avnn ox Lt |woatr ﬁ T , SYTIAS | Snvewncl  Oivs
SBIV-TSIT-L6SS | TUTLLLBIBLE ﬁ
a, W¥3LYM QILVNINYINOD . ) i ——— e
| | o sovsios s SISONOVIO SONIONI NV 1INy AYOISIHHINIE | SAINIVIWOD 43IHD | 1Mo | tHoan | s | 39
HL
ON ¥VHQAV / ON 1180w JLIUN3 3SV3S10 SU

zz0zZ/11/vY 03LVa (vyy 1y, L1510) VIVMONVYVHQ 39VTIA LV dvD

13uuedS NINO0 YIIM pauueds

i



‘\:\\.\\\\\\\\\\\\\‘_—- e ——

J3UUBedS NINO UMM pauueds D

1e40QY HAS
(s21paedyuio)

|
|
|

(%09 40 31¥131143D)|
Anevsio

3KL 2AVH INILVA)

SISAIVYYE TYNAIS3Y

anol ann ¥IMO1
43080510 3

ouung 0nls IHD
(sameipocd)
1001)J0 (E21PTW
|ENIN UBPAEN 1O

v
/ y\ ¢ "W@
Q3SV3IUINI

QNV ¥34dN 1HOWN
ynzi35 IHL HLIM|

H1Y¥18 IDONIS NN
AUIAIIA TYWYON YIMO1 ONY Y34dN
/a31¥d 03AV130 /wy3L | LHOIY 30 SSINNVIM

1e4oqy HaS
(Aneyphsd)
10440 (E1PIN

ouey |wd 59T |3TIVi3s

f

sa

A
S¢73A ST

B

1918 40 AYOLSIH

;,‘rfevucl A3GT72 0/0 TH1e330

HONIS

| SLLET 9 HdSV H.
| 6L04-(LET-TLOS | LL97TOESTS on 01704 1504 AN3S3Nd VDA ERRET] ‘
| TVINYON /H1Y18 SHINOW OML | |
\igiL 1431 NO INS3S3Ud Y314V 3LVIGINWI 404 BN ¥IMOY l era) w7
2726-1££L-0ST8 | 9PTBLOETO6 vigU 1431 SISOLSOX3 ONITIIMS HLIM SSINYIANIL 0!;:;) AIII:J;:!H 147INOONMIMS | O 9E |wD2vl| FIWVI |SHTAET | oryeyHA| If viTe O/S N3IAMTS|ST
|
| IVWHON /H1¥I8
ALNgvsia GNVWWOD 3OVNONVI¥00d| ¥V ILVIGINWI [ HONIS AZGHANS
| zermoeeL-€SSS £598506EZ9 ON IvN1O3N3UNI ‘INOLS 3NW G3AVI3A Q318D /WYL ONINYVIIMOTS | DX T'EY | WD 99T | YW | SUVIAET SaranHalo/s HONIS 3ANIAYD 3T
. (%SS LYH1 3HOW
40 31vDIJILH3D |
ALNBVSIO 3HL l
| 3AVH IN31LVd)
| ALNBYSIO GNVIWINOI 3OVNONYT HOOd|  A¥3AM3A WWWHON ONINVIdS —
| szze-zevozeos | ovvoressse oN QvALDITISINI '3N0LS W 3AV130| /Q314D 03AVIIA /WHIL [NV ONINYYI) MOTS| OXSVZ | WD 6ET | ITYA SHWIAET QA Ofs INEE|LT
(%0F 30 3LVDIALLEID]
ALNBVSIa ‘A¥IAN3Q
IHL IAVH IN3ILVd) JONVNO3Yd JHLONIENG|  TVWYON /HI¥IE |
995510 3A3 LHOIY 1OVHVIYD|  HSVY /U334 S0 AYOLSIH LON 3AVH|  ¥3LIV 3LVIGINWI HLYI8 ‘.'NM\ W
¥99-SSLO-SVEL | TTIHTI6BSL ON IVLINIONOD YIHLOW AHOLSIH WVAVNILNY 3HL NI Q318D /W3l IONISIATILHM | ONTE |WDSYT|TIVN3A | SUVIAET| ONWEVHQ| Y4 Q/Q T¥ON|ST
¥3QYOSIa JWNZI3S
IHL HLIM ALIIBYSIO
WNLOIMEINI
“INO. 2NV
G185-9ELE-156L | 20E6ERVRRY ON a'uw3 aa:i'laa P WNO?u;,, JIW30VOY 400d|  AHIAN3A IVWYON ONINVI4S NV IV s
INOLS TUW Q3AV130| /Q318D G3AV1IG /WH3L | ONIMVIH GIAIIA | O 9'6Y WD99T| JWWW | SYYIATT| ONWNVYHA wanaw (st
\ ¥3LVM GILVNIANVINOD
Ok ¥vMay HLIM 3181SS0d
ON JUBOW ALIIN3 35V35I0 SIHL SI SISONOVIQ SONIGNI3 1Ny . \
IHINDIS AYOISIH H1uIE SINIVIWOD 431K | LHOUIM | IHOIIH| X3S | 39w Sssuuqﬁ

720Z/11/v1 @3L
i/ Y (VW1Zv4 11510) vIVMONYEYHA IOVTTIA LV dWYD



Annexure — Gy

87

t;il‘l\"l’ DA R TR

Qu-aftdaca wnna), »itgg
ofrsar 33, od v i, witgo firgr afirsa

J8 SUd - 01634-221250

E-mail 1D - ddl aholara yahoo.com

’
)
)

}:“:‘L;‘E' feuet JHIR4,

TTHEST

2. \bbS.. /A )b\‘ L
- Us ToTew feu St 14/||/7(W6€3’W”"U°“
e i T T UST B S00MH-2 firgt 1171172022

SOCCES e 3 T & macr &9 St 3 fa v HEg 2022 3 Alg® ugIs=

=== suH= emprature) feo gw niERe o Fraa GH R g% I nieHE 3 W TRIEE
— = g7 WP UdUSTe (Pollinaion) T fafanr Wen@ & JE CREIRCIAEE IR

~rnrd AR @ WWUIHWMETWWW@HW 37 T
z 'c.'ar'aﬁr"ﬂ I grgl el € Wﬁmaﬁfuc..w\our‘

= ~ s
7‘(_‘8 conc =

»-\0

éaWé'*amn- - o je% 3. OF AT XA

~ A
‘g‘\& ‘\\] E\Q"&’ \ ,.[‘ "‘\:
Faudt srivdded gayar

NIEUd |



2l
3

e TIOR S
=z oy *W%ﬁ@%ﬁzﬁmémmw

Sonfes e @ .99, EC 3 SAR o Sf8y Permissi

Annezune — H
“*"5
ve3d Qu-atdacd grgrgat, mEId
oy 38, o4 v e, add firgr EfHET
g5 o§d - 01634-221250
E-mail 1D :- (Ldlllll)()lllll‘((ﬂ_}ﬂM
srgrergw M,
fITa® TE33. zdteace
A oS At I8\ e
mﬁwmﬁm@mﬁ?fﬂméwé‘%mﬁéﬁl
iy J T U39 489 6818 gt 18/11/2022
2 § feasd &3

euéagkﬁéméﬂﬁuféawﬂéﬁﬁ{éfm/n/zoz

m@%m@»@&?@@ﬁm

Wéa@ﬁam%a‘(ﬁwmmw&u

é’rua'bfﬁfﬁa?%ﬁs?c
¥ fy fem fotge &9 T97
bleLimitﬁgUﬁm%ﬁanurfré

O A —~ \
n{‘(: METS 1R 7\.,'3;\«

U-3TEIACT

MY |



Annexure-B

PUNJAB POLY UTION CONTROY, BOARD VAT/\VARAN BHAVAN, NABHA ROAD, PATIALA 8/9
GROUNDWATER ANALYSIS REPORT
Laboratory Sample No. SW- 17154/ H.O.Lab/ G.w. Monitoring/2023
" ULR Number ULR»TC7045 18000000006443A
) Name of Industry Surface Water sample collected from Village Dharangwala, Fazilka
Naue of Sample collecting Officer Er. Aushpreer Singh, AEE, Er. Rakesh Kumar JEE
t. Designation of authorizing Test Environmental Engineer, RO, Faridkor
5. Date &Time of Sample collection 09.05.2023
¢. Date &Time of Sample Teceipt in Lab. 10.05.2023
" Period of Analysis
8 Test Methods

10.05.2023 to 18.05.2023
Results

As per relevant parts of I8:3025, 15:1627 & Methods of APHA

T From Dharangwala Miner at

pully on Road from Dharangwala
to Kundal

Do | Tsg
| mg/l | mg
-



Annexure-C

GW Report 9 O
AN

I)UNJ/\B l’OLLU'I‘I()N C()NTROL B()I\RD VATAVARAN BHAVAN, NABHA RO:’.S), PAT]ALA
N P m i m GROUNDWATER ANALYSIS REPORT
! i.-’.l‘\‘-“‘_““‘-\[“?‘"m = B, (v\’v-glf)-dzl/H.o.Lab/G.w. Monitoring/2023
. “qu_rrglr‘m_ ULR-T C7045!8000000006449
> Name of Industn

Ground Water
e of Samiple collecting Officer

ation of authorizing Test
&Time of Sample collection

& Time of Sample receipt in Lab.
: roriod of Analysis

sample collected from Vil|

age Dharangwala, Fazilka.

10.05.2023
10.05.2023 ¢o 25.05.2023

As per relevant pargs of IS:3025, IS:1622 & Methads of APHA

EC T Tos TAIL | Na FT[WW B | Fe | Zn | COD ‘ PO4 ]
ps/em | mgy) mg1 | mgN | mgn mel | mefl | mg I‘ i
i i ‘ ' 1

6515 +| 3901 | 3319 2329 | 476 | 340 '
Odourless i )
8245 | 4943 | 4307 4791 | 1156 nﬂ 2i4s

ar of Dh. Devi lal S/o Soni | s
zmof Dharangwala |
"0z near of Sh. Raj Kumar S/o

‘ }

493 | 9% | 509 | 330 | BDL | 020 BDL | 132 | 033 |

- ‘ ‘ i |

i ‘ 270211591 | 1358 | 1120 | s 158 | o5 40 s |4 | 113 gg | BDL | 0238 66 | 75 | oug |
i Lzl of Dharangwala |

- ITSS. BOD. Turb. T.Coli, F.Coli, TKN, Amm.N, Fre

| ! !
- ‘_\\
€. Ammonia, P.Alk, S2- were BDL in all the samples.
2 As. Hg, Ni, Cu, I.Cr,Cd. & Pb, Ch ,Al, Ba, Be, CN.,

> Mn, Se, Ag, Mo were BDL.
3 BDL means below method Detection Limit.

it
ientifl iger
zNo: JABLI- 4T bsﬂ L2
" dthe above s forwarded to the-:- 3

PLay.y. o,
<(ief Environmenta] Engineer ( Water), Punjab Pollution Control Board, Ludhiana,

:Yenior Environment Engineer, Py

‘ronment Engineer, Punjab P

njab Pollution Control Board, Zonal Office-Bathinda.

/
D \\-s\?f NA
ollution Control Board, Regional Office, Faridkot 2 2ae¥ Y

Asst. Scientific Officer




